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s TRagd Sl TSR /omed

T foeett, 29 wE, 2026

FT.3M. 2711(37).— FeslT THRTL, TR TSN AT 1956 (1956 1 48) (e =aH =9+
THTA I<F ATATHAT FgT AT g) il g7 3F il IT-eMT (1) T T&T ARAT FT TART Fd g0, Tg
THTETT Bl ST & TATH (oF AgRTY ST & AT ol H TP TZTHE #.848 (ATIAF | U5 HFIA)
.7, 11.600 & f.¥1.53.600 (74T YA E Had, ST Ferer FETAT THET, HATUH & 979, Jas
AT T, ATMHF-2) TF F G-FUL 6 (FATT (FATSTH0T/TEE 9Mee Aigd 2-AA/4-A T TAMET A1),
LA, T T TATAT o AT TS & (10 ag qro Tuferd g et afer auid = et &
T3 19T B, UET I T TSI XA 6 I ST T STT0T FAT 2 |

Fre ot =R, ST 3 0 | Baas g, 3 Afa=as &t g 397 & 3T-417 (1) F FA= i<
TATSIA o o1 UHT i F START 9% TS0 § TH ATSEEHAT 6 TH9E fl arrg F T &7 & daw
AT SATITRT e FT FHT |

TET Tedh ST T STIEETET, AT SUSeg Al (YHITE) #.2, AT &l o s 7
STEQT T SITUT 31T 3EH 39 AT STTARIAT FohT SITUI ST HEq| TTIEaRTT, IRIar sl A

3826 GI/2026 (1)
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= 7 77 fRft fafers T9ra gy g9 ST T @9 &9 i T safy i qHars F w9 uHr

Y STt 9 & T, IR e g1, o qerm wTiereTy e a9, Saer gy AT av st #r

AT T AT AT FATATT T TR |

I AT T AT 39T T IT-4TT (2) F e werdy Tty g AT AT e off smaer

faw g |

TH ATSEEAT F FANT AT ATAT ST F LT AT AT AL TAH TR F I HATAT o
YA B AT 39HT (Rasag =AREAT g Adveror foham ST awar g |

AT

HETTY TS  ATTE forer § TP AT #.848 (AT & U2 Fraperd) .1, 11.600 &
.71.53.600 = foIT 31sT &l STH ATSAT HLAAT Ted FATAT HLAAT Aigd A HT dferT @

T T AT HEIRTY IEEEIGIEREITED

Wﬁ?? AT H&AT R F TR | g & el kI ER ] S FT AT

e (EITir ThTs) (FRT)

1 2 3 4 5 6

GlEEAEIL AR
Tie T ATH: BT
1 138 BE Fw () 0.1668 (FF4¥ ) 0.1668
2 139 BEl o () 0.2 (@Fa7) 0.2
3 140 BEl T (fsf) 0.0198 (FF2a¥) 0.0198
4 142/A BE T () 0.05 (FF247 ) 0.05
5 142/B BEl et (fsft) 0.02 (FF47 ) 0.02
6 152 IBEL Fos (=) 0.05 (¥4 0.05
7 153 BEl o (Fsh) 0.1915 (FFa¥) 0.1915
8 156 BEl o (Fsh) 0.0603 (FF4¥ ) 0.0603
9 157 IBEL Fow (=) 0.0172 (%47 0.0172
e T ATH: SAFaT0r
10 32 BE Fw (FsfT,) 0.05 (FFa7 ) 0.05
11 33 IBEL Fioes (fFsi) 0.0372 (3F47) 0.0372
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12 43 IBEL Foe (FstT,) 0.14 (FFT7) 0.14
13 57 AT FOUF (ATHT,) 0.1175 (%47 0.1175
14 58 BEl T (Fefh) 0.05 (F#47 ) 0.05
15 68 T FO (ATHTT) 0.13 (FFTT) 0.13
16 81 IGEil Fiw () 0.04 (3FT7) 0.04
TiE T AT AATITST

17 33 BEl T () 0.0138 (FF7¥) 0.0138
18 34 AT O (ATHT) 0.057 (z47) 0.057
e T ATH: ATTE

19 101 BEl T () 0.1793 (FF4¥ ) 0.1793
20 102 BEl Fw (Fsfl) 0.0136 (2% 0.0136
AT T A9 U5

TiE T AT TIEe

21 121 BEl Fitew () 0.0442 (FF7¥) 0.0442
22 122 BE T () 0.0425 (FF) 0.0425
23 125 GIRIED] FF (FTHT) 0.02 (FF277 ) 0.02
24 126 T FOF (ATHT) 0.0095 (F47) 0.0095
25 197 BEl o () 0.0119 (FFa¥) 0.0119
e T ATH: Hreat

26 172 qTHT FO (ATHT) 0.0045 (3F47) 0.0045
27 197 BEl i () 0.005 (%47 ) 0.005
28 198 BEl i () 0.0072 (FFa¥) 0.0072
29 201 GIRIE) FF (FTHT) 0.0355 (g4 ) 0.0355
30 207 AT T (ATHT) 0.0203 (2% ) 0.0203
31 27 AT FOUF (FATAT) 0.0588 (%47 ) 0.0588
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e T AT AT

32 59 AT FF (AT 0.0035 (ZF7) 0.0035

UEEICIEACIEE CIC

33 102 HTHT ?ﬁ_;; . 0.1322 (zFe7¥) 0.1322

34 99 HTHT T (FTHT) 0.0038 (zFe7¥ ) 0.0038

e T ATH: FLSATDT

35 164 AT T (FTHT) 0.0075 (2Fe7¥ ) 0.0075

36 200 GEil T (Fsf) 0.1246 (2F77) 0.1246

e T ATH: 95

37 91 GEil T (Fsf) 0.0002 (zFe7¥ ) 0.0002
Total 2.1352

[FT. . RO/MUM/Nashik-Kumbh-2027/2025-26/241/3A]
g T, R

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 29th May, 2026

S.0. 2711(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being
satisfied that for the public purpose, the land, the brief description of which is given in the Schedule below, is
required for building (widening/two lane with paved shoulder/four laning etc.,), maintenance, management and
operation of National Highway No. 848 (Nashik to Peth Section) in the stretch of land from Km. 11.600 to Km.
53.600 (New Administrative Building, District Collectors Office Premises, Near CBS, Mumbai Agra Road,
Nashik-2) in the district of Nashik in the state of MAHARASHTRA, hereby declares its intention to acquire such
land.

Any person interested in the said land may, within twenty-one days from the date of publication of this
notification in the Official Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of
section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, Dy. Collector (LA)No-2,
Nashik in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections
and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be
final.



[T &% 3(ii)]

HILT T TSIA . AHTYTL

5

The land plans and other details of the land to be acquired under their notification are available and can
be inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling on National Highway No. 848
(Nashik to Peth Section) in the stretch of land from Km. 11.600 to Km. 53.600 in the district of Nashik in the

state of MAHARASHTRA

State: MAHARASHTRA District: Nashik

SL Survey/Plot || Type of Land Nature of Land Area Area

No. Number (in Local Unit) (in Hectares)

1 2 3 4 5 6
Taluk: Dindori
Village: Golshi
1 138 Private Agriculture 0.1668 (Hectare ) 0.1668
2 139 Private Agriculture 0.2 (Hectare ) 0.2
3 140 Private Agriculture 0.0198 (Hectare ) 0.0198
4 142/A Private Agriculture 0.05 (Hectare ) 0.05
s |[142/B Private Non . 0.02 (Hectare ) 0.02
Agriculture (Private,)

6 152 Private Agriculture 0.05 (Hectare ) 0.05
7 153 Private Agriculture 0.1915 (Hectare ) 0.1915
8 156 Private Agriculture 0.0603 (Hectare ) 0.0603
9 157 Private Agriculture 0.0172 (Hectare ) 0.0172
Village: Ambegan
10 32 Private Agriculture ( Private ,) 0.05 (Hectare ) 0.05
11 33 Private Agriculture 0.0372 (Hectare ) 0.0372
12 43 Private Agriculture (Private,) 0.14 (Hectare ) 0.14
13 57 Common Agriculture (Common,) 0.1175 (Hectare ) 0.1175
14 58 Private Agriculture 0.05 (Hectare ) 0.05
15 68 Common Agriculture 0.13 (Hectare ) 0.13
16 81 Private Agriculture 0.04 (Hectare ) 0.04
Village: Zarlipada
17 33 Private Agriculture (Private,) 0.0138 (Hectare ) 0.0138
18 34 Common Agriculture 0.057 (Hectare ) 0.057
Village: Nalegaon
19 101 Private Agriculture 0.1793 (Hectare ) 0.1793
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20 102 Private Agriculture 0.0136 (Hectare ) 0.0136

Taluk: Peth

Village: Borwat

21 121 Private Agriculture 0.0442 (Hectare ) 0.0442

22 122 Private Agriculture 0.0425 (Hectare ) 0.0425

23 125 Common Agriculture 0.02 (Hectare ) 0.02

24 126 Common Agriculture 0.0095 (Hectare ) 0.0095

25 197 Private Agriculture 0.0119 (Hectare ) 0.0119

Village: Kotambi

26 172 Common Agriculture 0.0045 (Hectare ) 0.0045

27 197 Private Agriculture 0.005 (Hectare ) 0.005

28 198 Private Agriculture 0.0072 (Hectare ) 0.0072

29 201 Common Agriculture 0.0355 (Hectare ) 0.0355

30 207 Common Agriculture 0.0203 (Hectare ) 0.0203

31 27 Common Agriculture 0.0588 (Hectare ) 0.0588

Village: Inambari

32 59 Common Agriculture 0.0035 (Hectare ) 0.0035

Village: Savalghat

33 (102 Common igﬁzﬁgz /Non 0.1322 (Hectare ) 0.1322

34 99 Common Agriculture 0.0038 (Hectare ) 0.0038

Village: Karnjali

35 164 Common Agriculture 0.0075 (Hectare ) 0.0075

36 200 Private Agriculture 0.1246 (Hectare ) 0.1246

Village: Peth

37 91 Private Agriculture 0.0002 (Hectare ) 0.0002
Total 2.1352

[F. No. RO/MUM/Nashik-Kumbh-2027/2025-26/241/3A]
SHAIKH AMINKHAN, Director

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064
and Published by the Controller of Publications, Delhi-110054. Suasmva =



		2026-05-30T21:33:46+0530
	SARVESH KUMAR SRIVASTAVA




